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PahlicatioD of addresses aad telephone 
aumbers or Bookbal Oftices iD Time Table 

2638. SHRI AIlT KUMAR SAHA : Will 
the Minister ('f RAILWAYS be pleased to 
state: 

(a) whethc.f it is a fact that the fu1l 
post~l addresses twd tdepbone numbers 
{'f ( iiy B{oking Omet-s were published in 
S0uth E::.stcrn RailwllY Time Table No. 
43 for the benefit of the public; 

(b) why the ~amc have not been 
pub}j!'hcd in S.L. Railway Time Table 
whkh w~s issued in October, 1984, thereby 
putting the public to difficulty; and 

(c) Whefh(r H.e same will be published 
in the Dlxt issue of S E. Railway Time 
Table? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) Yes, Sir. 

(b) and (c). Information regarding postal 
address and telephone numbers of City 
Booking Offices on S.E. Railway was 
temporailly cKclud(.d from S.E. Railway's 
Time Table. This information wiJI be 
im.Judl d in the next issue of the S.E. 
Railway Time Tab Ie. 

Reno"ation or StatioDs on Rajkot DivlsioD 

2639. SHRi PUNAM CHAND MITHA­
BHAI VANKAR: WiIJ the Minister of 
RAILWA YS be pkascd to state: 

(a) whether it is a fact that no major 
additions, alterations and expansions 
have been made at Patan and many nearby 
railway stations on the Rajkot Division of 
Western Railway during the last three 
years; 

(b) if so, the reasons therefor; and 

(c) the steps taken by Government in 
this regard ? 

THE MINISTER OF RAILWAYS 
(SHltI BANSf LAL): (a) Yes. Sir. No major 
additions/alterations have been done at 
Patan or nearby railway stations in last 
three Years. 

(b) and (c). Requirements of pa88eOler 
amenities are reviewed constantly keeping 
in view the traffic growth and provision of 
additional amcuitles are carried out OD 

programmed bJ.si~ in ac(":ordallce with the 
avaiL.tbility of funds •. md comparative needs 
of various stations. At Patan and nearby 
stati'r.ms, existing passC'ng~r amenities have 
been considered adequate for present 
level of traffic. 

Project Report of Neradi Barrage 

2640. SHRJ GIRIOHAR GOMANGO I 
Will the Minister of IRRIGAT10N AND 
POWER be pleased to state: 

(a) what was the number of villages and 
lands in Andhra and Oris')a portion shown 
as SlI bmergcd in fir~t I eport and subsequent 
revilied reports of N( mdi Barrage; 

(b) whether it is II fact that the revi~ed 

project reports w{. rc objected to by the 
Government of Orissa as the submergence 
area in OrisC\a portion was Jikely to be 
increased t han til st project r("port; and 

(c) if so, the r~asons for the increase of 
the submerged arcas in revised reports by 
the Government of Andhra Pradesh iDspite 
of the objection communicated by the 
Government of Orissa thereon? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRf B. SHANKARA .. 
NAND) : (a) Land proposed to be acquired 
on account of submergence and construc­
tion of flood banks in Orissa and Andhra 
Pradesh is indicated in the project repor'ls 
as under-

I n Orissa In Andhra 
Pradesh 

Project Report 216 ha 304 ha 
of 1978 

Project Report S06 ha 179 ba 
of 1982 

No villages have been proposed for 
acquisition on account of submergence ill 
the project reports. 




